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Reliance General Insurance Co. Ltd. v. Priyanka Das, (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2025 
SCC OnLine SC 3765 

Sagar v. State of Haryana, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC OnLine SC 
3761 

Sahab Singh v. State of Haryana, (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 2026 SCC OnLine SC 
1868 

Sapna Flour Mills Ltd. v. Union of India, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC OnLine 
SC 2729 

Sheetal Vasant Thakur v. Chirag Arora, (C.T. Ravikumar and Sanjay Karol, JJ.), 2024 SCC OnLine 
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Sheetal Vasant Thakur v. Chirag Arora, (Sanjay Karol and Manmohan, JJ.), 2025 SCC OnLine SC 
3760 

Siraj Khan v. Union of India, (Sanjay Kumar and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1863 
Siraz Khan v. Union of India, (Rajesh Bindal and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1842 
Sonal Talpada v. Veerbhan Singh, (Sanjay Karol and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC 

3762 
Sunder Singh v. Satish Kumar Garg & Co., (Hrishikesh Roy and Sanjay Karol, JJ.), 2023 SCC 

OnLine SC 2725 
Sunder Singh v. Satish Kumar Garg & Co., (Hrishikesh Roy and Sanjay Karol, JJ.), 2023 SCC 

OnLine SC 2730 
Tata Steel Processing & Distribution Ltd. v. CCT, (Sanjay Kumar and Vipul M. Pancholi, JJ.), 2026 

SCC OnLine SC 1847 
Tulasa Muduli v. Bipin Kumar Kuldip, (M.M. Sundresh and Sanjay Kumar, JJ.), 2026 SCC OnLine 
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